INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,

CONSOLIDATION PETITIONS,

SPECIAL CONSTITUTION,

STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,

EARLY HEARING PETITIONS

AND PRONOUNCEMENTS

FOR 07-AUGUST-2026 (FRIDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT

SPECIAL CONSTITUTION MATTERS (CISCO WEBEX PLAFORM 26413999282, PASSWORD 2026)

Srl Appeal Number A$:':rt' Assessee Bench | Remarks
1 | ma | 865 | KoL | 2024 2‘1121' [A] SUNSHINE TRACON (P) LTD C

BEFORE SHRI GéORGE MATHAN, JUDICIAL MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 2
Google Meeting Id : ron-rrqo-ant

Assmt. TO
Srl Appeal Number Year |Assessee Bench Author
1 | mMAa | 36 | koL | 2026 22%11% [A] AADARSH LADDHA, LEGAL HEIR OF KAILASH CHAND LADDHA SMC | GM/IM
2 | ma| 72 | koL | 2026 22154' [A] M/S RUPAHALI SAREES PRIVATE LIMITED sMC | GM/M

BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER
AND SHRI RAJESH KUMAR, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 2
Google Meeting Id : ron-rrqo-ant
Srl Appeal Number Assmt. Assessee L4
Year Bench Author
| MA | 48 | KoL | 2026 | 2913 (D] ZENOM VYAPAAR PRIVATE LIMITED SMC | RK/AM
2 | mal 73 | koL | 2025 2%165" [D] CHEMICON ENGINEERING CONSULTANTS PRIVATE LIMITED A GM/IM
3 [ MA | 74 | KoL | 2025 | 2916 |[D] CHEMICON ENGINEERING CONSULTANTS PRIVATE LIMITED A GM/IM |
|
BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER
AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Court Room 2
Google Meeting Id : ron-rrqo-ant
Srl Appeal Number Assmt. Assessee 10
Year Bench Author
2017-
1 | mA | 131 | KoL | 2025 [ S0 |1a] SITANI TRADING PVT, LTD, A GM/IM
STAY APPLICATIONS
Court Room 2
Google Meeting Id : ron-rrqo-ant
1 Assmt.
Sri { APpeaI Number Vaar Assessee Bench |Remarks
1 J sa | 32 ’ KoL ’ 2026 2%2' [A] DANIELI AND OFFICINE MECCANICHE S P A c o

e



BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

MISCELLANEOUS APPLICATIONS
Bench will not function
Assmt. TO
Srl Appeal Number Vasr Assessee Bench Auth or
1 | ma| 57 | koL | 2026 201132' [D] PRITI SOMANI D RK/AI |
2013- e |
2 | ma | s8 | koL |2026 | 2933 |p] PRITI SOMANI D RK/AM |
2018- S
3 | ma | 60 | koL | 2026 | 23°% |[D] SOMNATH GUPTA D RK/AM |
]
4 | mMa| 61 | koL | 2026 22%1112 [D] PAHARGOOMIAH EXPORTS LIMITED D RK/AM |
J
PART HEARD MATTERS I
Srl Appeal Number Ag:'a'}t' Assessee Bench Remarks!
4
1 | ma | 1179 | KoL | 2025 22%1155_ [A] BANWARI LAL AGRAWAL A
2 | ma | 1180 | koL | 2025 22%1167 [A] BANWARI LAL AGRAWAL A
3 | ma | 1181 | koL | 2025 22%12% [A] BANWARI LAL AGRAWAL A
4 | A | 1182 | koL | 2025 22%22%' [A] BANWARI LAL AGRAWAL A
s | A | 1183 | KoL | 2025 22%2212 [A] BANWARI LAL AGRAWAL A
2022- !
6 | ITA | 1184 | KOL | 2025 | 2722 |[A] BANWARI LAL AGRAWAL A {
2013- T
7 | A | 2916 | KoL | 2025 | 2913 |[D] BANWARI LAL AGARWAL 2. ,
13 i
8 | ma |2917 | koL | 2025 201154' [D] BANWARI LAL AGARWAL el |
9 | ImA | 2018 | KoL | 2025 | 295 |[D] BANWARI LAL AGARWAL A |
10 | TTA | 2019 | KoL | 2025 | 2315 |[D] BANWART LAL AGARWAL A
11 | A | 2920 KoL | 2025 201237- [D] BANWARI LAL AGARWAL A
12 | A | 2044 | koL | 2025 22198' [D] BANWARI LAL AGARWAL A
13 | A | 2045 | koL | 2025 2%9' [D] BANWARI LAL AGARWAL A
14 | A | 2046 | koL | 2025 22210' [D] BANWARI LAL AGARWAL A
15 | ma | 2947 | koL | 2025 2‘;232' [D] BANWARI LAL AGARWAL A
16 | TA | 2964 | KoL | 2025 | 2%21" |[D] BANWART LAL AGARWAL A
BEFORE SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Bench will not function
Assmt. T0O
sri Appeal Number Year |Assessee Bench | , iror
1 | ma | 26 | koL | 2026 201110' [D] SALTEE PROJECTS PVT. LTD. C RM/AM

Deputy Registrar
06-Aug-2026




